
Central Administrative Tribunal 

Principal Bench, New Delhi 
 

OA No.4006/2017 
 

New Delhi this the 4th  day of December, 2017 
 

Hon’ble Mr. Raj Vir Sharma, Member (J) 
Hon’ble Ms. Praveen Mahajan, Member (A) 

 
Rinku Gautam 

Roll No.3007004900 
Aged about 24 years 

S/o Shri Suresh Prasad 
R/o VPO: Duhiya, Distt : Gorakhpur, UP 

Also at F-1, East Vinod Nagar 

New Delhi – 91.       ... Applicant 
(By Advocate:Shri Anil Singal) 

                                              VERSUS 
1. Staff Selection Commission 
 Through its Chairman 

 CGO Complex, Lodhi Road 
 New Delhi – 110 003. 

 
2. Medical Board/Review Medical Board 

 Through Commissioner of Police 

 PHQ, IP Estate, New Delhi. 
 

3. Delhi Police 
 Through Commissioner of Police 

 PHQ, I.P.Estate, New Delhi.    ...Respondents 
(By Advocate:Shri Amit Anand for GNCTD) 

O R D E R (Oral) 

 Hon’ble Mr. Raj Vir Sharma:  

  
     Learned counsel for the applicant submitted that Staff Selection 

Commission after re-measurement of the height of the applicant issued 

admit card to the applicant. Therefore, this OA has now become infructuous.  

2. In view of this, the OA has become infructuous and disposed of 

accordingly.   

 (Praveen Mahajan)                                            (Raj Vir Sharma) 

    Member (A)                                                         Member (J) 

 

/uma/ 



 

 

 


